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Order daizd 20.10.2016

CP NO.19(ND)/2007: Ram Babu v/s Ms Target Constructions Pvt.

Shri Pawan Jaiswal, Practicing Cost Accountant filed
appearance for the petitioner. No representation for the
respondents, though notice was sent to them. Matter is
ordered to be listed on 16.11.2016 for hearing. In the
meanwhile, both sides are at liberty to file additional

documents, if any.

List the matter on 16.11.2016.
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SH.V.S.R. AVABHANI (Judicial Member)

SH. H.P. CHATURVEDI (Judicial Member)
Dated 20.10.2016



